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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS): DELHI

ORDER

The following postings I transfers in Ministerial Cadre of Delhi District Court
Establishment Service are hereby made in ofiicial exigency, with immediate effect:

To 7'>§.§o. ll lflarne & EC ‘ C __ From
1. 1 Deepak

I Munjal, JA
, EC199579467II' _

Chauhan, JMFC (NI Act) Digital
Court-03 (Central), Tl-IC

Ahlmad in the court ofMs. Meena JA in Office Poolilhdministration
, Branch-II (I-IQs), THC, Delhi

Asst. Ahlmad in the court of Sh.
Pranjal Aneja, Spl. Judge (NDPS-

t 02), Central, THC

. 2. 1 Vijay, JJA
' sc;3e44st31

Ahlmad in the court ofMs. Meena
Chauhan, JMFC (NI Act) Digital
Court¢Q§_(Central), THC

£0-I JA in ors¢¢*i=B5t; Aclmn. Branch-
l -
l Lhingneihat,

JA ll (I-IQs). THC
EC:36l3l346

Asst. Ahlmad in the court of Sh.
Pranjal Aneja, Spl. Judge (NDPS-

Central, 7777 _

Note: The posting station of Sh. Rajneesh .l.lA (EC:301 19892) at S1. No.40 in the Transfer Order
dated 02.12.2024 be read as ‘Assistant /lhlmad in the court ofSh. Raghav Sharma, JMFC-
06. South-East, Sake: Courts, New Delhi’.

b. Non-compliance of the order or proceeding on leave immediately will be deemed as
deliberate insubordination and disciplinary proceedings shal nitiated against the

/
delinquent. as per rules without any notice.

_ ?tt1/ti/J
(Sanjay Garg~I) -

Principal District & Sessions Judge (HQs)
Tis Hazari Courts. Delhi “ -I

No.F.9'7(30-I)lP&TlAdmn.II@Qs)/2025 &7 Dated, Delhi the __|i___

Copy forwarded for information and necessary action to:

.¢~‘-":'=~!-*-'!~‘:-'

The Officer/Officer in-Charge concerned.
The Personal Office of the undersigned.

necessary action/updation as per rules.

The Principal District & Sessions Judge, Delhifhlew Delhi.

The Sr. Accounts Officer I Accounts Officer, Central, TI-IC, Delhi.
The DDOs, Accounts Branches concerned, -Delhi I New Delhi.
The Dealing Assistants, Personal File, LAYERS Seat. Central, Tl-IC, Delhi for further

7. The Dealing Assistant (Leave) concerned, Delhi/New Delhi.

. e Dealing Asst. Website Committee, THC with the direction to upload the order on
official website under the tab ‘Employees Corner‘.

8. The De ing Assistants, ACR Cell (l-iQs), Delhi for maintaining/updating the record
reg mg posting details ofthe oflicinl concernedfor the purpose ofseeking /iCRs.

ll). For uploading on LAYERS.
t l. The officials concerned for immediate compliance. <3,

“inf
Principal District 8: Sessions Judge (HQs)

Tis I-Iazari Courts, Delhi


